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Affairs, whether the .. Government has any 
reports 1 

SHItI AMAL DATTA: In future all 
the Mini ters will refer us to new papers. 

SHRI INPRAJIT GUPTA: This is a 
very eva ive rep1r. 

MR .. S BAKER: When he says about 
the papers, you take note of it. 

T h' SHRI S .. JAIPAL REDDY :.n 1 

answer to the question, he did not refer 0 
newspap r r ports. e r ~ ned to the 
reports. That m .ans the rep rts recleived 

. by tbe Government. I am here to address 
~he que tian to the Gov rnm nt an~ the 
Mini ,ter j her to answer the qu Stl011. I 
don't think the que tion should be take~ 
so lightly. 

SHR RAllY GANDHI: It would not 
be in public interest to di close that in the 
House at this ')t('Ige. If you Hke, I can talk 
to you confidentiallY and tcJ1 you the fact. 

DR. C. P. THAKUR: There was a 
categorical statement by the Prime Minister 
that India is not going nuclear; we are 
going for nuclear activity for p ace. But 
seeing thc activities in this regi n ,. we are 
keeping the nuclear option op_n. Now, we 
have to do something if we tick to the 
first principle and we have tQ do something 
cl e if we stitk tq keeping the nuclear 
option open. Becau c if you keep the 
nuel ar option open, we have to proceed 
in that di ection. What are the reaclion 
and a~tivitje of the governm nt in this 
direction. ill the light of these statements? 

SHRI B. R. BHAGAT: We ke p all 
the e d velopment in constant rlevi wand 
we have stat d ou position that so far as 
our nuclear programme and nuclear policy 
is concerned thCTC is no ch~mge at the 
moment but 'the sc urit), asp ct of it and 
the secu it.y diInen i n as a re ult of the 
development' in the regi n we keep cons-
tantly under r view. 

E ' ploitation of Tri~als by !"fulti-
purp e Cpr ta e ~ OCI tie 

·43. SHRI R BALL V 
ORA : Wil1 th - Mini leT f W 
b pJ ed to sta ,tc : 

r 

(a) Wh ther it i a f ct that Lar s Siz 
,Multipurpo Coop rativ ci,eti t up 
in Orissa to end expl Hat' on of tr 'b' Is hav 
turned Qut to be instruments f dra inin 
out re ourees from them; 

(b) if so, wh ther any study ha been 
conducted in thi r~gard or Union . OV' rn-
ment have sought any report from he 
Orissa Government ; and 

, 
(c) if so, the details there f? 

TH D PUTY MiNI TER IN T 
MINISTRY OF W L -AR (SHR G 
DHAR GOMANGO) : (a) Lars -Sized 
Multi-Purpose Cooperative Societi 
(LAMPS) have been set up in ribal ub. 
plan States of the country with th ihr _ 
fold objective of providing redi t arran ing 
marketing of triba l products and upplyiog 
essential consum r' goods t th tribal 
people. No specific instance is r p rled 
wherein LAMPS have becom in trument 
of draining out resources from th tribal f 
Orissa. 

(b) and (c) : Doe not arjse. 

SHRI S RIBALLA V PAN ORA I; It 
j go d that the AMPS aTe p rati g jn 
the tribal ub·Plan Slales and parli ularly 
in the tribal dominat d ureas to help th 
tribal But as it is found in the ld m 
of these societies, in tead of helping th 
tribals, are exploiting them. 

Th obj ctive of etling up u h 
o ieties, e p cialJy th LAMPS, i thr -

fold as stat d in the reply by tll lon. 
Minister and out of these thre bj tiv 
as staled, only ,on bjectivc, tho tis, hel -
ing the peop! by giving them 1 an' i 
being achieved and is being im J m nte "0 
the fie,ld, and not th oth r t o-that i 
arranging nlarketing of th trib'l prod ,ct 
and upplying es ntial c n urn r d t 
the triba peopl 'n ris 8. n r p ct of 
arranging marketin of tribal rod l. 
m rgina)ly 'n om ar a only on r t 
commodities ar b in p cur' d and th r 
too, proper pric i not b jng paid b ca 
th y t k _ it und th m n 1 ch m • 
For in tance t m rind for 
produc. h trib 1 ' nd 

Hin it in h n mar 4 p, 
kg but th tl ta in it · 111 a 
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Ru ee one per kg. s thi n t exploitati D, 
Sir? urth ram t ·glaring and..ip cific 
instance ab ut this expl itation .. (Interrup-
tions) win put a pecjfic qu stion. This 
instance was br ught to the notice of the 
hon. Minister in a meeting of MPs ... 

MR. SPEAK : Thi is not a que-
tion, it i a dialogue. 

SHRI SRIBALLAV PANIGRAHI: The 
hone Mini ter of Stat wa ther at the 
meeting which took place on 1 t October 
and I want to know what p cHic steps the 
Government are taking to end exploitation 
of poor tribal • 

MR. SPEA R: Why do you try to 
10 all the impact f the question? 

SHRI SRIBALLAV PANIGRAHI: 
Whether this was brought to the notice of 
the hon. Minister in a meeting? 

MR. SPBA ER: Plea e come pre-
pared. Please don't lecture here. This i 
question time. 

AN HON. MEMBER: You are not a 
Minister to dQ that. 

S Rl G R DHAR OOMANGO : Yes, 
there was a meeting of MPs n Oct b r 
1 st. Apart from the different points raised 
by hone Member, this was one of the 
point rai d - not in this line which the 
hOD. Member i a king. lhe o-operative 
Societie LLAMPSJ are there but its func-
tioning d pends up n the tate Government. 
Th nationali ation of the minor forest 
produc ha to b don by the Sta te 
Government. It is relevant to m ntion 
h Ie that th other actjvities have incr ased 
but th purcha e of minor fore t produce 
by th LAM S are not many. Whether 
the Minor r t Pr duce are to be 
nationali ed or not i f r the State Govern-
ment to d cid . 

S. JAIPAL R DDY: We are 
unabl to f How th Mini t r; 0 w can-
not put que lions. 

M • SP A 
alre d und 

h qu tion r ha 
r ply. 

PO. . R N h y purch e 
. 1 per . and ell it at R . 3 er 

1 it not xpl itation ? 

TH MINIST R 0 STATE OF TH 
M NISTR Y OF W L ARE (DR. 
RAJ ND A KUMARI BAJPAI): This 
thing ha not come to th knowledge of 
the Government. 

. SHRI SRIBALLAV PANIGRAHI: I 
would like to know from the hone Minister 
the number of LAMPS operating in Orissa 
and th number of tribaJ people who have 
been ben fit out of it Ly now. Secondly, 
what ar the commodjtje whiCh are being 
procured and how much t.h y have pro-
cured 0 far in Orissa ? 

SHRI GIRIDHAR GOMANGO: 
There are 222 LAMPS in Orissa . and some 
of them are ta gged with IDCC. Apart 
from the consumer goods which are supp-
lied through LAMPS, the purpose is that 

AMPS h uld help i.he tribals. The main 
purp(), e of LAM S was to purcha e ur-
plu agricultural produce and minor for t 
produce and arrange for their marketing. 
Secondly, to- supply es ential commoditie~ 
and other conSumer good to the tribal 
through fair price hop in the tribal areas . 

[Translation} 
DR. CHANDRA SHEKHAR 

TRIPATHI: Mr. Speaker, Sit. similar 
ocietics have been et up jn Utta Pradesh 

with a view to end exploitation of the 
Adivasi, but unnecessary delay i cau ed 
by them in sanctioning ] au . As uch, 
they arc made to wa t ...... a number of days 
in getting loan. 1 want to know from the 
hone Mini ter the number of uch .. ocieties 
and whether what bay said above is true 
and if s ,what teps are being taken by the 
Government to check such things? 

THE MINISTER OF STATE OF THE 
MINISTRY 0 WELFARE (R. 
RAJENDRA UMA 1 BAJPAI): Mr. 
Sp aker, Sir, the main question relates t 
Orissa and not to Uttar Pradesh. In ca e 
th hon. Memb r wants to ask about Uttar 
Pradesh, he maya k a separate que ti Q. 

The question concerns the tribal . 

MR. SP AKE Chandra hekharji 
h w hav y u ntangl d yourself in 
Ori ? 

[Engli h] 

HRI HAN: wouJd like 
to know from the hone Minister out of the 
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222 LAMPS et up in Ori a how many 
LAMPS are functioning properly, that i , 
purcha ing forest produce and pr viding 
e entia} commodities to the tribals? As 
per my informati n mo of the LAMPS 
are not functioning properly, namely, n t 
purcha ing these pr ducts and supplying 
e sential commoditie . 

DR. RAJENDRA KUMAR! BAJPAI : 
Sir, it i not correct to say that AMPS 
are not functioning. 

MR. SPEAKER: What are you referr-
ing to '1 I it 'lamp' or 'Lamb '1 

DR. RAJENDRA KUMARI BAJPAI : 
Sir, LAMPS is a large-sized multi.purpo e 
cooperative society. The LAMPS are 
functioning in the tribal areas and from 
the figuresyou can see that in 1978-79 
the marketing fig re was Rs. ·16 crores 
which ha gone up in 1984-8 S to Rs 300 
crores. This i regarding the supply of con· 
sumer goods. It has gone up from 65.29 
lakhs to 850 lakhs in 1984-85. That means 
they are catering to the need of the people 
and they are fulfilling the aims and objec-
tives for which they were established. 

SHRI R. P. DAS : How many LAMPS 
are operating in the country? The objec-
tives of the Sixth lve Year Plan was to 
enable the Scheduled Castes and the Sche. 
duled Tribes to cro s the poverty line._ In 
the context of the objective of the Sixth 
Five Year Plan, I would like to know how 
many Large-Siz d Multi-purpose Coopera-
the Societi s are provided all ov r the 
country. 

DR. RAJENDRA KUMARI BAJPAI : 
All ov r the country, there are 2584 
LAMPS hav b en r anised and if you 
want to know the break up, I can give 
that also. 

SAR R. P. DAS : How many of them 
hav ... fulfilled the objectives enunciated in 
th Sixth Five Y ar PJan ? 

DR. RAJ NDRA KUMAR BAJPA : 
All of them are w rki g n the line f r 
which th y were tab i h d. h rna in 
objectives was to e tablish peci 1 y c 

a ge-Si d Multi-purpo C per" tiv 
Societies in tribal ar as. h re ciaI 

, 
, 
type of Large Scale Multi-purpo e Soci-
ties. They were e tabli h d in tribal ar a 
and they are cntru ted t di harg three-
f Id function of providing cr dit (b th 
roduction a d consumptjon), marketing 

of tribal produc and distriblHi n of con-
sumer g od and agricultural input. So, 
all these ar,_ 'working ther. rom time to 
time, Government valuate the working of 
th e 50deti and what ver th difficultie 
fac d, we try to remove thenl and w feel 
that with their prop r functioning, good 
work will be d ne in this fi ld. 

MR. SP A ER: If there ar lamb, 
there must be ramp al o. 

Ethnic Problem of ri Lanka 

+ 
*44. DR. G. S. RAJHANS : 

SHRIMAT RISHNA SAHI : 

Will the Minist r of X ERNAL 
AFFAIRS be plea ed' to state: 

(a) whether any lution has been 
found to the ethnic problem in Sri Lanta ; 
and 

(b) the details of the dLcus i n btJd 
with the repre ntativ of Sri lanka 
Government during the last three month ? 

THE MIN STER OF XTBRNAL 
A AIRS (SHRI B. R. BHAG T): (a) No 
Sir. N gotiati n to w r out a olution 
to the ethnic problem ar still c ntinuin • 

(b) The econd round of talk t 
Thimphu was adjaurn d in mid-Augu t. 
Thereafter, talk w re held b tw en Augu t 
23 nd 31 with Dr. . W. Jayeward ne 
and other Sri anka fficial who h~ d 
parti ipated in th Thimphu taJks. A w rk. 
ing pap r a prepar d by ri Lanka which 
could a ba i fo further n goH -
tion a p litic 1 tIm nt. A 
team ri L nkan official 1 t r 
vi it d Ihi dnd in di u ion i h 

nior fficial of th ini try v m 
amplificati n f c rtain i u whi h figur d 
. n th rkin p p r. 

T lk w re h ld wi h the variou 
gr up in eptemb",r on m tt r 
m int n ncr f an ff c iv 


